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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR
Original Application No. 202 of 1938

Jabalpur, this the 7th day of July, 2003.

Hon'ble Mr. D.C. Verma, Vice Chairman (Judicial)
Hon'ble Mr. Anand Kumar Bhatt, Administrative Member

Vijay Bahadur s/o Shri B.R. Prasad

agead years, IFS, Presently working

as Divisional Forest Officer (Production)
On., Sehore (M.P,).

(By Advocate - Nona)

VoRSUS

1. Union of India
Through :- The Secretary
Deptt. of Forest & Enviornment
Govt. of India, New Delhi.

2. Union Public Service Commission
Through : The Secretary
Dholpur House, Shahanjahan Road,
New Delhi.

3. State of Madhya Pradesh
Through : The Secretary
Forsst Department, Govt. of M.p.
Mantralaya, VYallabh Bhawan,
Bhopal (Mm,P,)

4. The Principal Chief Conservator of
Forest, Bhopal (M.P,) RESPONDENTS

(By Advocate - Shri S.C. Sharma for Sh.B.da.Silva)

O RDER (ORAL)

By Anand Kumar Bhatt, Administrative Member -

The subject matter of this 0A is expunction of
adverse remarks in the ACR of the applicant fPor the
year ending 31.3.1994 communicated to the applicant
vide letter dated 29.10.1994 (Annexure A/1). The
relief sought by the applicant is that the adverse
remarks be expunged and the applicant be considered

afresh for promotion to the naxt highser post/scals,
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8s he wag not found pjt ir DPC dated 31.10.1994,

Promotion ge the applicant tg the next higher scale/post,

thig order,

4. OA ig disposed of accordingly.
. /_/‘_/?
(Anand Kumar Bhatt) (D.c. Vermg )
Administrativa Member Vice Chairman (3)
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